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aged.....e.. j—:}' ............... . years, belonging to B

service and presently working as .
give hereln below the detalls of the assets (

myself, my spouse and dependants®:

Declaration of Assets and Lial bilities

Y@l asssnsesavavasasnsiie

I,NEHA}(UMARI, syﬁ/dm%ter/wlfe of @ABLU
THAR..V.IDHAN..SABH A

QEFICE. ATTIENDANT..

immovable, movable, bank balance, etc.) of

KUMAR

A, Details of movable assets
(Assets In joint name indicating the extent of joInt ownership will also have to be.
sr. De;.scriptlon Self Spouse Dependant-1 Dependaﬁt-z Depe&ianf-é
No. . 'BN/?\%él(_sl)J VA.?gn}jleNA \/EE‘!\T;\ AK Ete. Name -
(I) |Cas 4 ;
10,000 Pgmar | KumarT| KumAR] NMTL
(i) | Deposits in
Banks, Financial i
Institutions And 0 :
Non-Banking i 00 NIL NTL N TL NI L
Financial
Companies
(i) | Bonds,
| Debenturesand | a1 - - ‘
Sharesmsa”u NIL | NIL | NIL | NTL NIL
companies
(iv) -| Other financlal 54,921
institutions, 5
NSS, Postal NTIL |geewAaN| NI L NIL ML L
Savings, LIC ANANTD
Policies, etc PER YEAR
(v) [ Motor Vehicles | -
(detalls of NIL| NIL| NIL NIL | NEL
make, etc.)
i) | Jewellery (give | (10 LD
details of .
weight and IS06M| NTL NTL NIL NEL.
value) 6',45,000/L ‘
(vii) | Other assets, NT L
such as values ; ' NIL " B
_ | of claims / NIL DEEL L e
Interests

Note: Value of Bonds / shares / Debentures as
Exchange In respect of listed companies and as

companies should be given.

* Dependant here means a person su

employee. .

Neha Kurmgsu

per the latest market value in Stock
per books in the case of non listed

bstantlally dependent on the income of the




B.

also have to be Indicated]

Details of Immoyable assets

[Note: Properties In joint ownershi

5r. Description

Self

Spouse
Name(S)

Dependant-1

Dependant-2
Name

p indicatlnb the extent of joint awnership will

e
pependant-2

Etc, Name

Name

No.
() | Agricultural Land

- Location(s)

- Survey numbers)

- Extent (Total

NIL

236 AR
MATIHA
- NT 4
THANA

NIL

NQ-424
MARKET
V=I5 L AC

measurement)
-Current market value
Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)

(1)
NIL| NIL| NIL

N IL

NI L

NI L

-Current market value
Bulldings (Commerclal
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

(1)

NIL NIL | NIL

NI L

value

Houses / Apartments,
etc.

- Locatlon(s)

- Survey /daor
number(s) - ...

- Extent (Total
measurement)

- Current market

(V)

NI L

NIL| NIL

NI L

o g

value
Others (such as

rL | NI L

) NTIL

BL L

NIL

interest In property)

(2) 1 give herein below the detalls of m

institutions and government dues:-

[Note : Please glve separate detalls for each Item)

y liabilities / overdues to public financlal

Sr. Description Name & address of Bank / Amount outstanding as
No. Financial Institutions(s) / OR arssassevasssmvsssarane
pepartment (s)
(a) (1) Loans from Banks L L o
(ii) Loans from financlal sl
institutions - Ml g N
(iif) Government Dues:
(a) dues to departments
dealing with government NT L NI L
accommodation
(b) dues to departments
dealing with supply of NI L g B
water
(c) dues to departments
dealing with supply of
electricity NT L NTL

Nehe Kuriesd




(d) dues to departments .
dealing with telephones N IL NI L
(e) dues to departments

dealing with government '

transport (including NI L N I k-
alrcraft and helicopters) e e
(f) Other dues, If any s T L NI L

(b) (1) Income Tax Including
surcharge [Also indicate :
the assessment yearupto | J H P PrK9129 B NIL
which Income Tax Return
filed. Glve also Permanent
| Account Number (PAN)] : r e o 2 |
(Il) Wealth Tax [Also
Indicate the assessment NIL i i O
year upto which Wealth :

Tax return filed.] X
(iif) Sales Tax [Only In , ' :

case of proprietary NIL 5 NIL
business] -

(Iv) Property Tax BT _ NTL 1

¢.  Personal Detail
GPF/CPF/PRAN No. 110135365436 ‘

Gender - | E !(M/F)

Date of Birth - TR0 ]9 [ 119 9 [5] omm)
Class/Group Y C X /(K MC)
Cedre - [THAR VIDHAN SABHA SACHIVALAA

(Full Name e.g. B.A.S.-Blhar Administrative Service,

B.S.S.- Blhar Secretariat Service etc.)

Home District - I_'B EGUSART
I hereby declare that the above details are true
knowledge and belief,

to the best of my

Signature ... NMKW“ ............

Name of Employee: NEHAKUMARI

Place: .. teabeternasdedianns
Date: ;'/03'/‘10 23 Department: ‘B .IHARVI(DHANSABHA ) PATN/
Note: please sign each page of the declaration. Asset declaration form

uter typed (single side)

must be in A4 size white paper with comp
in prescribed format. :

Nehg Kumerd



